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Aishwarya Rajyashree <advaish.hc@gmail.com>

Re: O.A No. 137/2023/EZ (Bhumi Adhigrahan Visthapan Purnawas Kissan Samiti -
Vs- State of Jharkhand & Ors.)
1 message

Aishwarya Rajyashree <advaish.hc@gmail.com> 9 April 2024 at 02:00
To: advocate.paushali@gmail.com, ASHOK PRASAD <ashokadvhc@gmail.com>, Surendra Kumar
<surendra_kr15@rediffmail.com>

Sir/Madam, 
Please find attached herewith the copy of the Counter Affidavit filed in the abovecaptioned matter by respondent no.
10, i.e., Divisional Forest Officer, Garhwa North, Garhwa, Jharkhand before the Hon'ble NGT, Eastern Zonal Bench at
Kolkata, for your reference.
Thanking you.

Regards,
Aishwarya Rajyashree
Advocate.
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